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DEEPAK KUMAR GARG
Interim Resolution Professional 
QUANTECO WORLD LIMITED
(Formerly known as : Suumaya Trans Logistics Limited)
IP REG. NO.: IBBI/IPA-002/IP-N00796/2019 -2020/12560
AFA Valid upto: 31-Dec-26
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No claim received from secured financial creditors (other than financial creditors belonging to any class of creditors)

Annexure – 3
Name of the corporate debtor:Quanteco World Limited; Date of commencement of CIRP: 12.09.2025; List of creditors as on: 16.02.2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)                                               (Amount in ₹)

Sl. No. Name of creditor Identification No.

Details of claim received Details of claim admitted
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